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This is a digitally signed order.

IN THE HIGH COURT OF DELHI AT NEW DELHI

W.P.(C) 195/2010, C.M. APPL.374/2010, 972/2010, 2134/2011,

5253/2012, 16396/2012, 18747/2012, 19681/2012, 2218/2013,

12612/2013, 17149/2013, 1114/2014, 25922/2016, 5931/2017,

13610/2017, 32770/2017 & 44608/2017

W.P.(C) 1488/2013, C.M. APPL..2804/2013

W.P.(C) 11362/2015, C.M. APPL..29839/2015 & 29840/2015

RAHUL MEHRA . Petitioner
Through : Petitioner in person.

VErsus

UOIANDORS. .. Respondents
Through : Sh. Anil Soni, CGSC with Ms. Priyanka
Singh, Advocate, for UOL.
Sh. Hemant Phalpher and Sh. Hrishikesh Baruah,
Advocates, for IOA.
Sh. Premtosh Mishra, Ms. Yojna Goyal and Ms.
Saloni Aggarwal, Advocates, for Respondent

No.8.
CORAM:
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

ORDER
Y% 16.03.2018

Hon’ble Division Bench did not assemble.
List on 06.04.2018.
BY ORDER

COURT MASTER
MARCH 16, 2018/ajk

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 24/06/2025 at 09:53:27



